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the details of such cases and the action
taken against those involved ;

‘d) whether Governthent propose
in the near futire to form State
levels and National level committees
to curb such offences ;

(e) if so, when and how and if
not, the reasons thereby ;

(f) what other steps the Govern.
ment propose to take to curb that
menace; and

(g) what protection, remunera-
tion and encouragement will be given

to informers of these adulterators,
etc. ?

THE MINISTER OF HEALTH
AND FAMILY WELFARE (SHRI
B. SHANKARANAND) : (a) Delhi
Administration has indicated that
there are instances of adulteration
of food articles by unscrupulous
traders and businessmen,

(b) During the current year upto
the end of November, 1981, 1501
samples were lifted from various places
of Delhi and 104 samples were found
not conforming to the standard and
action is being taken against defaulters,

(¢) No death has come to the
notice of the Delhi Administration.

(d) and (e). Atthe Nationallevel,
there is the Central Comunittee tor
Food Standards and some States have
tormed State Level Committees,

(f) ancu (g). The State Govern-
ments are being asked to strengthen
the machinery for the effective imple-
mentztion ot the Prevention ot Food
Adulteretion Act.
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Widening of.t‘l:; Road between
Garamura Swarghat ia
Himachal Pradesh

*490. PROF. NARAIN CHAND
PARASHAR : Will the Ministcr ot
SHIPPING AND TRANSPORT be
pleased to state :

(a) whether the widening ot the
existing road between Garamura and
Swarghat (from Km. 82 to Km. gg)
in Bilaspur District ot Himachal
Pradesh to the National Highway
standards has been undertaken by the
Government ot India at an estimated
cost ot over Rs, 33 lakhs ; ‘

(b) it so, the date trom which the
construction has been sanctioned and
undertaken ;.

{c) the likely date by which the
widening ot the raod would be
completed ; and

(d) it not, the likcly dates by
which the sanction would be given
and construction would be starced
along with the reasons tor the delay ?

THE MINISTER OF STATE
IN THF MINISTER OF SHIP-
PING AND TRANSFPORT (SHRI
BUTA SINGH ) : (a) to (d). The
work of widening the existing road
trom Km, 82 to 94 ot National High-
way No. 21 in Bilaspur District of
Himachal Pradcsh is included in the
Annual Plan 198182 at an estimated
cost of Rs, 50° 00 lakhs. An estimate
amounting to Rs. 37295 lakhs for
widening of formation and im-;roving
geometrics in this length has been
received from the State Public Works
Department and is bcini sanctioned,
The work is expected to be completed
by 1984-85.





